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BEFOR.. THE HON'BLE NATIONAL GREEN TRIBUNAL,
PRINCIPAL BENCH, NEW DELHI

INDEX
IN
SUPPLEMENTARY AFFIDAVIT
(On behalf of the Respondent No. 2 i.c. Principal Chief Conservalor of

Forests/1oFF. Uttarakhand, Dehradun)

IN
0.A. No. 1122 OF 2024 (Suo-Moto)

News Item titled “3&UgT: RIS B 104 T fPafiey FTd R Peodl..
Adgl IS I, a9 I A et warll ¥ appearing in Amar Ujala dated
22.08.2024

..ve....(Suo-Moto Application)

S. No. Particulars P. Nos.
1. Index 1
2. Response Affidavit
2-4
3. ANNEXURE-1 True/photocopy of the
5-7

detailed encroachment Report.

Dated: 16 /02/2026
Anjali Rajput
Panel Counsel
Government of Uttarakhand
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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL,
PRINCIPAL BENCH, NEW DELHI

SUPPLEMENTARY AFFIDAVIT
(On behalf of the Respondent No.2 i.e. Principal Chicf Conservator of
Forests/HoF'F. Uttarakhand, Dehradun)
IN
0O.A. No. 1122 OF 2024 (Suo-Moto)

News Item titled “qeIge: SwRI@ve & 104 a7 fhaliier WiTd W Fal..

APl U8 DI, 97 9T B e ware ¥ appearing in Amar Ujala dated
22.08.2024

........ (Suo-Moto Application)

1. Ministry of Environment, Forest and Climate Change, through its
Regional Office, Integrated Regional Office, 25, Subhash Road,
Dehradun-248001.

]

Principal Chiel Conservator of Fore  Uttarakhand, 87, Rajpur Road,
Dehradun-248001

........Respondents

Affidavit of Ranjan Kumar Mishra,
aged about 59 years, S/o Late Sh. P.
C. Mishra, presently posted as
Principal Chief Conservator of Forests

(HoFF), Uttarakhand, Dehradun.

(Deponent)
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That the deponent is posted as Principal Chief Conservator of Forests
(HoFF), Uttarakhand, Dehradun. The above captioned matter has been
registered by this Hon'ble Tribunal taking suo-moto cognizance on a
news item published in *‘Amar Ujala® news-paper and while hearing the
matter on 02.09.2024, the deponent has been impleaded as Respondent

No.2 in the above captioned matter as such he is competent to swear the

present aftidavit.

That this Hon’ble Tribunal, after the course of the hearing, vide its order
dated 03.09.2025 had passed certain directions to the deponent. The
relevant part of the said Order dated 03.09.2025 is being quoted here for
kind perusal of this Hon’ble Tribunal:

“3. The PCCEF is directed to disclose the full details concerning total
number of encroachers and encroachments, the Courts where the cases
are pending and the number of such cases and including the interim
order, if any passed therein and number of cases wherein no court
proceedings have been initiated and the action which has been taken for
removal of encroachment in those cases where no court proceedings
have been initiated. He will also disclose the number of encroachments

which have been removed in the last one year. Let this affidavit be filed

within six weeks "

That in compliance to the above directions passed by this Hon’ble

Tribunal, the deponent has directed the Chief Conservator of Forests,

Van Pancl who is also a Nodal Officer, Encroachment removal
drive, to 1 1 the above said details, as directed by this Hon’ble
Tribunal. ’ Nodal Officer vide his letter dated 14.11.2025 had

furnished t  detailed Report as per the directions of this Hon’ble

Tribunal. Copy of the said report is being annexed and marked herewith
as ANNEXURE-1.
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AT IEREYE D 104 T eIy Sred R Fal.... qFe U8 a1, a1
famT Y sifr warell ¥ appearing in Amar Ujala dated 22-08-2024 & W=
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Frenf— AP FIAY B T G&AT-Y4f—16—101 /36 / 2025~ APCCFENV- FOREST
DEPT 1/210182/2025 4 US H&A-94i—16—101/36 /2025—APCCFENV-
FOREST DEPT I / 223556 /2025 |

LRIEE

Surh fawgs w=ffa o=t & w9 A s wRa e (NeT) ¥ 9ifT ae
& 1122 /2024 1 |afT aruféyd e (fdsaoraiRal @ |en, Jfed wmd, siafky sreen
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Digitally signed by
Parag Madhukar Dhakate
Date: 14-11-2025

12:01:28
(Sfo TRIT AYFR EHI),
& 1 G / Aed AN,
JAfHHT TR AR, SRS |
TAIn / AgIKPa |
ufaferfa—

1. BRTEE, @ a9 Ged HoFF IRiavs, Q8vgd |

2. HRTAY, Y99 a1 GReTd ageiid Ud & aoild Uiiulee IRIEvs, <8908 |
Taferd, IR YW a9 GRIb, Fadbal (d [ goie IaRmave, TERIg |
SR, J& 99 WREd, TSl |

5. BAEd, A g9 ARID, HATS |

6. mfaumwwﬁmaﬂm/ﬁml

7. Gy, AR TR A a e/ Su-fRed |
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